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No. 2554] NEW DELHI,  

काकाकाका....आआआआ....    3393393393392222((((अअअअ))))....———— भारत
vDrwcj, 2013 को सं. का.आ. 3251(मं�ालय, राज�व िवभाग, (के��ीय ��य� [“के��ीय ��य� कर बोड� एतआयु�”] के �थान पर   [“के��ीय ��य� कर बोड� एतमु#य आयु�”] i<+k जाए ।  
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Hkkx II—[k.M 3—mi&[k.M (ii) 

PART II—Section 3—Sub-section (ii) 

izkf/dkj ls izdkf'kr 

PUBLISHED BY AUTHORITY 
 

ubZ fnYyh] cq/okj]    uoEcj 6] 2013@dk£rd 15] 1935  
NEW DELHI,  WEDNESDAY, NOVEMBER 6, 2013/KARTIKA 15, 1935िव�िव�िव�िव�    मं
ालयमं
ालयमं
ालयमं
ालय        ((((राज�वराज�वराज�वराज�व    िवभागिवभागिवभागिवभाग) ) ) )     ((((के��ीयके��ीयके��ीयके��ीय    ��य���य���य���य�    करकरकरकर    बोड�बोड�बोड�बोड�))))    

'kqf¼&i=k नई &द(ली, 6  नव)बर,  2013 
Lak- 89@2013&vk;dj ((((vk;dj)))) भारत के राजप�, असाधारण, भाग-II, खंड 3, उप-. 3251(अ), &दनांक 25 अDrwcj, 2013 के तहत �कािशत��य� कर बोड�) क1 अिधसूचना म4,—  एतn~}kjk िनदशे देता ह ै &क नीचे........ अनुसूची केएतn~}kjk िनदेश देता ह ै &क नीचे........ अनुसूची के [फा.सं. 187/16/2013

             (1)                                                                               

 

REGD. NO. D. L.-33004/99 

, 1935 

-खंड (ii) म�  �दनांक 25 �कािशत भारत सरकार, िव� के कालम (2) म� fofu£n"V के कालम (2) म� fofuf£n"V . 187/16/2013-आ.क.िन.- I]  
lqjfHk ’kekZ] voj lfpo 
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MINISTRY OF FINANCE 

(Department of Revenue) 

(CENTRAL BOARD OF DIRECT TAXES) 

CORRIGENDUM 

New Delhi, the 6th  November, 2013 

No.   89/2013-Income Tax 

(INCOME-TAX) 

S.O. 3392 (E).—In the notification of Government of India, Ministry of Finance, Department of Revenue 

(Central Board of Direct Taxes) vide number S.O. 3251(E), dated the 25th October, 2013 published in the Gazette of 

India, Extraordinary, Part II, Section 3,  Sub-section (ii), dated the 25th October, 2013,— 

for “the Central Board of Direct Taxes hereby directs that Commissioner specified in column (2) of the Schedule 

below………..” 

read 

“the Central Board of Direct Taxes hereby directs that Chief Commissioner specified in column (2) of the Schedule 

below………..” 

[F. No. 187/16/2013-ITA.-I] 

SURABHI  SHARMA, Under Secy. 
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